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in the border of Rangamati, Mana-
har Town and Romgarh colony if so,
results of that survey;

(b) names of the persons in unau-
thorised possession of land;

(c) whether the land grabbers of
Sindri are alsq “leaders” having
musclement and responsible for the
recent disturbances at Sindri jn the
month of June, 1980; and

{(d) if so, steps taken thereon?

THE MINISTER OF PETROLEUM,
CHEMICALS AND FERTILIZERS
"SHR1 VEERENDRA PATIL):
tx) to td) The required information
3s being collected and will be laid
on the Table of the House.

Demangdg for Kerosene ang Diesel by
Madhya Pradesh

5988 SHRI MADHAVRAQ SCIN-
DTA: Will the Minister of PETRO-
LEUM AND CHEMICALS be pleased
{q state:
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(a) the extent of diesel and kero-
sene quotas demanded by the Madhya
Pradesh Government for the gquarters
April—June and July--September,
1980;

(b) the actual allocations made %o
that State for these quarters and the
suppliel made or lifted during the
periods (sq far); and

(c) the reasons for the shortfall in
allocations?

THE MINISTER OF PETROLEUM,

CHEMICALS & FERTILIZERS
(SHRI VEERENDRA PATIL):
(a) The Government of Madhya

Pradesh have from time to time in-
dicateq the demands of High Speed
Diesel (HSD) and kerosene, which are
broadly of the order of 40,000 MTS
and 20,000 MTS respectively,

(b) Tae details of allocation and
supply of High Speed Diesel and
kerosene made to Madhya Pradesh
during the period from April te July,
1980 are as under:—

Fig resin Metr.c To nneg

High Lpeed Dissal Kerosene

Alocetion  Sa'es Al'location _ Sales
April, 1080 38,000 35163 15889 13811
May, 1980 . " 38,000 36320 16500 13880
June, 1980 . : : : . 32150 29805 16490 14750
July, 1980 . . . . . 36630 Month is not cver 17110 Month is not

over

Allocations for August, 1980 is pro-
posedq to be made at 32,000 tonnes for
High Speed Diesel and 14,100 tonnes
for kerosene, The allocation for Sep-
tember, 1980 have not yet been decid-
ed. Restriction on movement of Burnt Qil

5989 SHRI ARJUN SETHI: Will
the Minister of PETROLEUM AND
CHEMICALS be pleased to state:

(a) whether there is any restriction
on movement of used oil, (burnt oil)

are made after taking jnto account
the overall availability of the pro-
duct, istorical sales and movement
capacity, -

. (¢) The monthly allacations of
High Speed Diesel and kerosene to
all States, 1ncluding Madhya Pradesh,





